Written Answers

Murders in Delhi

8120, Shri Ishaq Sambhali: Will the
Minister of Home Affairs be pleased
o state:

(a) the number of murders com-
mitted in Delhi State during 1966;

(b) the number of murders traced
and prosecutions lodged;
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(¢) the number of cases convicted
and the number of cases in which
eapital penalty was imposed; and

(d) the steps, if any, Government

propose to take to reduce this kind of
erimes?

The Minister of State in the Minls-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) 73 cases of mur-
der were reported to the Police in the
Union Territory of Delhi during the
year 1966.

(b) 46 cases of murder were trac-
ed and challaned.

(c) 13 cases ended in conviction.
Of these, capital penalty was impos-
ed in 9 cases.

(d) Besides maintaining constant
vigilance against commission of
offences of any type, action under the
preventive sections of the Code of
Criminal Procedure is taken where
there is known previous enmity bet-
ween two parties.
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3121. st wgrowm Ty wroh -
FAT WATC FaAl Ig AT FY FAT TG
fr:

(F) 791 w7 £ A7 TdEE
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(@) 2w # swEeqr 5@ &
fay g7 deqrat w1 g 37 FgEd
& ardfr § ?
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